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requirements of accountability of the 
enterprises to Parliament and I!heir 
need for freedom in day-to-day ope-
rations. While Parliament must over-
see and review the performance of 
public undertakings with a view to 
promoting ~d safeguarding the pub-
lic interest involved, the manner of 
achieving this purpose should be such 
that it does not weaken the initilll1ive 
of the management and thus affect its 
efficiency. The general criterion that 
can be supplied ~o detennine the ex-
tent 'of Parliamentary review is that 
it should not extend to matters of 
day-to-day administration. ParIiameDt 

. should be primarily concerned with 
the efficiency of the overall operations 
of the enterprise rather than with day-
to-day operations. From I!his point 
of view, it is necessary to develop 
healthy conventions on the nature of 
information etc. sought in Parlia-
ment which are consistent wnh the 
special needs of the Public enter-
prises". 
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IMPORT CONTROL SCHBDULE 

3783. SHRI SITARAM KESRI : 

SHRI S. K. TAPU~: 

Will the Minister of COMMERCE be 
pleased to state : 

(a) whether the Tariff Revision Com-
mission has made any recommendations 
about impom control schedule; 

(b) if so, the details thereof; and 

(c) Government's reaction thereto? 

THE DEPUTY MINISTER IN TIdE 
MINISTRY OF COMMERCE (SHRI 
MOHO. SHAFI QURESHI) : (a) The 
Tariff Revision Committee has submitted 
a report on the revision of ¢he Import 
Trade Control Schedule and allied mt-
ters. 




